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No:

Sanction is hereby accorded to the additional allotm
Sollowing Courts, under Major Head 2014
various object heads during the

Order
Dated:

27])9)20/8

ent of funds in favour of the
-Adm. Of Justice, Sub Head 0488-D& S Judges, under
current financial year 2018-19 as per detail given below:-

Rs. In lacs.

| 8. ‘ Name of the Court Salary. | 002 006 007 ’ 008 014 641-
| | T.E. | Tele | O.E Elect, | POL P&ORB
P £ e Y7/ I MY
L Pr. D&S Judge, Jammu. | - T gny B A 050 1100
12 Pr. D&S Judge, Srinagar. | - | - . L 040 ! -— -— | -
L3 _Pr. D&S Judge, Shopian. | — | 1.65 | s
L 4 _ Pr. D&S Judge, Rajouri. | 30.00 - 0.15 0.30 0.25 | 0.70
K] L Pr. D&S Judge, | -— — 0.15 _— - - -
| | Ganderbal. |
! 6 E Pr. D&S Judge, 0.60 - - -—- - -
~ Baramulla. )
| 71 Pr. D&S Judge, Putwama — ___lede  Te30 | - 030 [
KR D&S  Judge, | 20.00 L~ 030
L Udhampaur. ) | N |
9 P D&S Judge, | — . 0.20 0.30 |-
L Bandipora. ]
10| Pr. D&S Judge, Kargil, 20.00 0.20 0.15 L 0.20 -
LI i Addl D&S Judge, | 15.00 0.20 L 0.50
N L S i . I NN I N
12 Addi_D&S Judge, LR I R R T S [Py e S L L
| 13 Cedddl Distr. Judge (Bank | --- 050 - - - | | s
N | Cases) Srinagar | . - |
A4 Addl Distt. Judge (Bank | 20.00 | 0.90 I 0.20 o0 T
IL Cases) Jammu. | |
V15 Spliudge, (Anti- | —- 0.084 — 1030 i
L | corruption), Jammu. ; }
16 Addl. Distt. Judge(Anti- | — = L0301 0.60
] corruption) Janumnu. B i i | |
t #7 - Spl. JudgeAnti-corruption | -- | - 015 | --- | ~- -
' ‘ CBI Cases, Srinagar. ! | ‘ |
18 C.J.M. Kulgam. 15.00 1 0.20 060 _
19 C.J.M. Reasi. - 0.15 0.20  [o030
20 C.J.M. Doda. 20.00 0.15 0.70
21 C.J.M. Kishtwar. i [ 0.20 | — 0.30
22 Sub Judge, Jammu. L1500 n40 | - 015 | — 0.20 -
23| CJIL Shopian. L 000 - 1020 10092 1020 030 -
oL | Subludge Barore. ___1- " o o Tpgp _ e " Tasze
125 FSplMob. Mag.(Tr) | --- - --- .30 S - |
! Srinagar. | o I S E
26 Spl.Mob. Mag. Poonch 8.00 - — L 0.50
|27 ] Munsiff, Katra. — — | -—- - -— l — . 06N
‘FJH l Munsiff, Sankoo. . ——- f o — -— [ 0.60
29 _L,llun.sijf. Kupwara. AN/l/] i | - - --- | 0.20 0.30
|30 Munsiff. Billawar. 10.00 = Texw T 0.20 T 0.50 )
31 Munsiff, Akhnoor. .00 . [~ 1020 D 020 050
5R32  Munsiff, Sumbal, b [aae gﬁ_-__[ w000 e o 4_(}_.;(}h+ 0.50
33| Munsiff, Kathua. 10.00
| 34 Munsiff, Gurez, 4.00 s - = —- e 17
, 35 | Munsiff, Budgam. 15.00 --- - 0.15 - - 0.30
36 Munsiff, D.H.Pura. 15.00 e 0.15 =020 040
37 EDistt. Mob. Mag. (Tr} ' --- [ o -: == = P T' ; 0.75
(S—— ) S SN ST W ‘
38 | Distt. Mob. Mag.(Tr) 1500 030 7 . 0.25 0.40)
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+ :No. \ Name of the Court Salary. | rfru; 1 (;g?r. ‘ (g;; ! g}’fcr. ?,gL ?g;}RB
" = \ ir Chages | (NPS
39 Munsiff. Samba. ! 15.00 - | E 015 | - 0.20 [ 0.40
T7-740 | Munsiff. Dangiwacha. ﬁ?--- [[#=  Fomm | 015 ; o 0.20.
41 1 Tehsildar Bishnah 2.00 ' R e ‘L - | - | i
42 | Addl. Dy. Commissioner, | 3.00 | 22— — — — — 0.40
; Poonch {5
[ 43 Tehsildar, Sumbal. 1.00 moe i it - - 0.15
| 44 | Tehsildar Basohli. 2.00 s e £ ra s f.20
45 | Tehsildar Udhampur. 2.00 = s --- - b ! 0.20 _
" 46 | Tehsildar South, | 2.00 - S == = - ; 0.20
' - Srinagar. N T | N S —
A e S = s =S = 0 7 T
C2030-Stamps & !
, | Registration - ) J o
‘ 1. | Sub Registrar, Srinagar. - --- - 0.10 = — |-
{2 | Sub RegistrarJammu 4.50 s --- --- =5 i | =
By Order. \o‘
_ Deputy Registrga{Accits)
No: .b 2219 S- 570/A c Dated: 27 /9:/) o/f 27
Copy 1o the:- ‘
1-10 Pr. D&S Judge, Jmnmu/Srinagar/Shopi(m/Rajouri/Grmderba!/BaramId[a/Pufwanm/Udhampur/
Bandipora/Kargil.
11-12 Addl. D&S Judge, Handwara/Kathua.
13-14  Addl. Distt. Judge, Bank Cases, Jammuw/Srinagar.
13. Special Judge, (Anti-corruption ) Janumnu
6. Addl.Dist. Judge (Anti-corruption) Jammu.
17, Special Judge, An ti-corruption (CBI Cases) Srinagar.
18-22  C.JM. KulganvReasi/Doda/Kishtwar/S hopian.
23-24  Sub Judge, Jammu/Batote.
23, Special Mobile Magistrate (Tr), Srinagar.
26. Special Mobile Magistrate, Poon ch.
27-36. Munsiff, Katra/Sanko o/Kupwara/Billawar/Akhnoor/Kathua/Gurez/D.H. Pura/B udgamSamba/
Duangiwacha,
37-38  Distt. Mobile Magistrate (Tr) Kath ua/Poonch.
39-42  Tehsildar, Bislnmh/SmnbaI/Ba.s‘ulzIi/[»"(!lmmpur.
43. Tehsildar, South, Srinagar.
44. Addol. Mobile Magistrate, Pahalgam.
43, Addl. Dy. Commissioner, Pooncih.
46-47  Sub Registrar, Jammu/Srinagar, '
48. Treasury Officer, Sub Try. Distr. Court complex, Janipur, Jammu.
49. Treasury Officer, Saddar T ry. Srinagar.
50-76  Treasury Officer, Sh opian/Rajouri/Ganderbal/Baramulla/Udh ampur/Banbdipora/Handwara/
K ulgam/Reasi/Duda/](ishrwar/Ba!ore’Pnuncl:/Kmra/Smrkoo/Kupwara/BiIIawar/AkImmm’
AY umbal/]{mhrm/Gurez/Bm{qam/Bis‘hm.-h/anahli/Aishnmqam/Pahm’gam/D.H.PumSamlm/
Dangiwacha..
veeen fOr information and necessary action.
77 Order Book.




